FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KIRAN GLOBAL CHEMS LIMITED

RELEVANT PARTICULARS

1

Name of corporate debtor

KIRAN GLOBAL CHEMS LIMITED '

Date of incorporation of corporate
debtor

09th April 2002

Authority under which corporate
debtor is incorporated / registered

ROC - Pondicherry

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U24299PY2002PLC000618

Address of the registered office and
principal office (if any) of corporate
debtor

R.8.NO.37,
T.R.PATTINAM,
KARAIKAL, PY 611002 IN

NAGORE ROAD,

KARAIKAL,

Insolvency commencement date in
respect of corporate debtor

27" APRIL 2021

Estimated date of closure of

insolvency resolution process

24™ OCTOBER 2021

Name and registration number of the
insolvency professional acting as
interim resolution professional

Tharuvai Ramachandran Ravichandran
IBBI/IPA-002/IP-N00241/2017-2018/10692

Address and e-mail of the interim
resolution professional, as registered
with the Board

G3, Block II, Shivani Apartments,
40 East Coast Road, Thiruvanmiyur,
Chennai 600041
trravichandran(@yahoo.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

G3, Block 11, Shivani Apartments,
40 East Coast Road, Thiruvanmiyur,
Chennai 60004 1
kiranglobalcirp@gmail.com

L.

Last date for submission of claims

11" May 2021

12:

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

NIL

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NIL

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

Web link: http:/ibbi.gov.in/home/downloads
Physical Address: same as above in point
No.10

Notice is hereby given thalt the National Company Law Tribunal has order
commencement of a corporate insolvency resolution process of the Kiran

Limited on April 27, 2021.
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The creditors of Kiran Global Chems Limited are hereby called upon to submit their claims
with proof on or before 11" May, 2021 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed

against entry No.13 to act as authorized representative of the class [Nil] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Tharuvai Ramachandran Ravichandran

Interim Resolution Professional
IBBI/IPA-002/IP-N00241/2017-2018/10962

In the Matter Of Kiran Global Chems Private Limited

Date : April 27, 2021
Place; Chennai
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A 26-year-old woman and her friend were arrested for allegedly running over
a school boy with a car while practising driving in Mangadu on Wednesday.
According to police, the deceased was identified as Vijay (11), who was living

with his mother Nirosha (34) in Mangadu

WHEN DMK STORMED TO POWER AFTER 13 YRS

S KUMARESAN @ Chennai

THE year 1989 saw DMK come
back to power after a hiatus of 13
years, and the regime witnessed
several significant events unfold
in the Assembly. A split in AIAD-
MK — two factions, one headed
by late Chief Minister MG Ram-
achandran’s wife Janaki Ram-
achandran and another by J Jay-
alalithaa — had helped DMK.

With around 33 per cent vote
share, DMK had won 151 seats
with a comfortable majority. Jay-
alalithaa’s faction of AIADMK
secured 21.20 per cent vote share
and 27 seats. Congress, which
was hoping for arevival and con-
tested alone, came third with 26
MLASs. Janaki’s faction got just
9.14 per cent vote share.

Soon after this crushing defeat,
Janaki declared retirement from
politics, and Jayalalithaa took
the reins of the party. She also
became the first woman Opposi-
tion Leader in the State.

A drama unfolded when Jay-
alalithaa too had, for some per-
sonal reasons, decided to quit

J0Y Assembly election:

Totalseats 234
eats
Party Vote share
DMK 151(33.01%)
ATADMK(JL) 27( 21.20%)
Congress 26(19.91%)
ATAUMA ( JR) Ul{Y.14%)
Farmer party 01(10.94%)
LFM [J(3.40%)
CPI Uil 1.Z4%)
Janata dal 04(T.79%)
fami(ga Jandata UzZ(1.oU0%)
India Communist 01(0.47%)
Independents 03

Reioin DMK mainstream.

CABINET MEMBERS OF KARUNANIDHI
K Anbazhagan, Sadiq Batcha, Nanjil K Manoharan, M Kannappan, KP Kandasamy,
K.S. Mani, Arcot Veerasamy, Pon Muthuramalingam, Veerapandi S Arumugam,
Duraimurugan, Subbulakshmi Jegadheesan, S Ramakrishnan, K Ponmudy, KN Nehru, K
Chandrasekaran, S Thangavelu.

politics and even sent her resig-
nation letter to Assembly Speak-
er and a press statement. It was
M Natarajan, husband of Jayala-
lithaa’s close aide VK Sasikala,
who got wind of the development
and caught hold of the letters.

Two held for raping, impregnating minor girl
Chennai: The city police have arrested two men for

%

3
4

allegedly raping a minor girl for over two years and
impregnating her. Search is on for a few others.
According to police, the arrested were a 36-year-old
man who is into construction business and a 32-year-
old, who works in a lawyer’s office. The victim is a
16-year-old girl whose father died several years ago.

“After the death of her father, the girl dropped out of school. A DMK
functionary in the locality who runs a business appointed the girl for
small jobs,” said a police officer. The man and his friends forced the girl
to drink liquor and after she was inebriated they raped her, said the
police. The issue came to light when the girl became pregnant and
informed her mother. “The accused threatened the girl and her mother.
The girl got the fetus aborted in a private clinic and the information
reached an activist who lodged a complaint,” said a police officer. ENS

Subsequently, a police team
searched Natarajan’s house and
leaked the letter to the press. In-
furiated over this, Jayalalithaa
charged the then Chief Minister
Karunanidhi with leaking her
letter to the press. AIADMK in-

siders say that, out of this anger,
she decided to continue in poli-
tics to defeat Karunanidhi. Later,
in the infamous incident in the
Assembly in March 1989, Jayala-
lithaa was allegedly attacked by
DMK members and she vowed to
step into the Assembly again
only as the Chief Minister.

The DMK government, during
this regime, brought in sweeping
changes to reservation policies.
It created a new category of Most
Backward Class (MBC) and allot-
ted 20 per cent for it within the
Backward Class (BC) quota. The
MBC includes Vanniayars,
among 107 other communities,
and DMK pacified the commu-
nity members who were demand-
ing exclusive reservation to
them. One of the remarkable
achievements of this DMK re-
gime was the law amendment
providing rights to women in in-
heriting properties.

One of the main issues on
which Jayalalithaa attacked the
Karunanidhi government was on
the front of law and order. She
raised concerns over movement

of LTTE members in the State.
Also, the illegal visit of Vaiko,
then an influential DMK leader;
to Sri Lanka to meet LTTE leader
V Prabhakaran.

In this backdrop, the 1989 par-
liamentary polls were conducted
in November 1989. This time, Ra-
jiv Gandhi had formed an alli-
ance with the ATADMK. The
combine swept the polls winning
38 of the 39 seats, despite DMK
being the ruling party in the
State.

However, at the national-level,
Congress could not get a majori-
ty. It was National Front that
formed the government with the
support of BJP and Left parties.
But, subsequently BJP withdrew
support and Chandra Shekhar,
who broke away from VP Singh-
led Janata Dal, formed govern-
ment with support of Congress.
The Chandra Shekhar govern-
ment dissolved the DMK govern-
ment on January 30, 1991, under
Article 356, even in the absence
of a report from Governor. This
was a rare case of abuse of Arti-
cle 356.

Coast guard locates missing TN boat

EXPRESS NEWS SERVICE @ Chennai

FOUR days after a fishing boat,
Mercedes, went missing, the In-
dian Coast Guard on Wednesday
located it about 1,100 km (590
miles) from Goa, after a massive
search operation.

The boat had sailed for deep
sea fishing on April 6 with 11
crew on-board, for a 30-day voy-
age, from Thengapattnam fish-

ing harbour in Tamil Nadu.

After the boat was reported-
missing, ICGS Samudra Prahari
on concurrent deployment was
diverted for search.

After four days of search amid
challenges of distance from
mainland and weather, the boat
was located around 200 miles
(around 370 kilometers) from
Lakshadweep Islands. Indian
Coast Guard’s Dornier aircraft

corroborated its presence on
Wednesday, and MRCC estab-
lished communication with the
boat on satellite phone and as-
certained the crew to be safe.

Meanwhile, the crew of IFB
Mercedes called up home
through satellite phone to indi-
cate they were safe. The boat is
returning to its base port under
ICG escort and will reach around
May 3, the release added.

CiTY UNION BANK LIMITED

Credit Recovery and Management Department

':Ll Administrative Office : No. 24-B, Gandhi Magar,

s | Kurnbakonam - 612 001. E-Mall id : ermd@eityunsonbank.in,
T Ph : 0435-2432322 Fax : 0435-24 31746

@

RE-TENDER-CUM-AUCTION SALE NOTICE UNDER SARFAESIACT 2002

Thea fallawing propertyfias mortgaged to City Unicn Bank Limited will ba sold in Re-Tendar-
cum Publc Auction by the Awthonised Officer of the Bank, under Rule & (6) & 9 of the Security
Interest (Enforcement) Rules, 2002, under the SARFAESE Act, 2002, Tor recovery of a sum of
R%.13,40,2358) [Rupees Thirteen Lakh Fory Thousand Twe Hundred and Thirly Five
Cenly) as om 10-03-2021 logalbar with further infarest fa ba changed from 11-03-2021 crmaards
and ofher expansas, any ofer duss fo the Benk by the bomowers ! guaranfors Mo.1)
Mr. M. Velu, So, T. Manl, No.5id7, Perumal Kell Street, Kannampatayam Village,
Poonamallee, Thiruvallur District, Also at: Mr, M. Velu, Sio. T. Mani, No.55, Arunachalam
Magar, Barathi 5alai, 3rd Sireed, Karambakkam, Porur, Chennai - 600 196, MNo.Z]
Mrs. V. Kavitha, Wic. M. Velw, No. 547, Perumal Koil Street. Kannampalayam Villags,
Poonamallee, Thiruwallur District. Alse at: Mrs. V. Kavitha, Wio. M. Velu, No.5'5,
Arunachalam Magar, Barathi Salal, 3rd Sireet, Karambakikam, Posur, Chennai- 600 118,
Immaovable Property Mortgaged to our Bank
(Property owned by Mr. M. Velu S/o. T. Mani

&l that piece and parcal of Land measwring 1,320 Sq.ft., togethar with bulding beanng
O.MNp. 547, Perumal Koil Streel, Kennampalayam Vikage, Poonamallze Tefuk, Thinvellwr
District in Ol 5 Mo Z86/3, New 5 MolB8S &z per Patta Mo 19 (Gramanatham] of
Kannampalayam Vikage bounded an; Morth by - 7 f2ed commen palttray, East by Srinlvasa
Parumal Koil, South by © Anambaci Maiou Property, West by © Marmadu Maicker property
and lying within Ihe Joirt Sub-Registratian Dislrct of Kundralhur and Regisiration Distrct of
Sauth Chennai.

Reserve Price: Rs.12,00,000/-
(Rupees Twelve Lakh Only)

RE-AUCTION DETAILS

Date of Re-Tender-curm-Auction Sabe Venue

City Union Bank Limited,
Chanmai-Poonamalles Branch,
CAd Mo, 776, Merw Ma.70. Trunk Road.,
Poonamsllea, Charmei - 600 056,
Telephars Mo 0d4-26491235, Cell Mo B3E2270900.

21-05-2021

Tarms and Conditions of Re-Tander-cum-Auction Sale ;

(1) The intending bidders should be prasent in parsan far the awction and participate parsonaly
and give a declarabion i wiling fo he effect that he/she ts badding for hirseliherssll. [2) The
intanding hidders may chéam the Tender Forms from The Manager, City Unign Bank Limited,
Chennal-Poonamalles Branch, Old Mo, 778, New Mo 70, Trunk Road, Poonamalles, Chennai -
600 056, [3) The inlending Beddes should submil heir bids anty & (e Teader Foim prasehbad
in seakad ervelopes addressed (o The Awthorized Officer, City Undpn Bank Ltd,, locgether wilh
& Pay Order { Demand Oraft for an EMD of 10% of the Reseres Price, draem in favour of
"City Union Bank Litd.”, on or befare 12200 Noon on the dale of Tender-cum-fucion Sale hereby
nitified. (4) For inspection of \he proparty and other parliculars, te intending purchasar may
cantact Tebsphone Mo044-26401235, Cell Mo BIZZ2T0000. (5) The propertyies are gold an
“AseiswhereisT, “As-is-ahal-is” and “whateverdhene 57 basis. (8] The sealed tenders will be
openad in the presance of the intending bidders at 04,00 p.m. on the date of Tender-cum-Auction
Safa hereby notdied. Though n general the cale wil ba by way af closed tenders, the Authorised
Cificaer may, &l his sale disonslion, conduct an Qpen Auctan among the inlenesied bidders who
dasine to quoie a bid highar than the ana raceived in the dosed fender process, and in such an
ewent the sale shall be conferred on the person making highest bad. The sala, howewar, is subjact
ba canfiemsation af Cily Union Bank Limied. (T} Thé successhul bidder shall hawe 1o pay 25%
(imclusive of EMD paid} of the saks smaound immediately on compledion of sale and thea balance
amount of T5% within 15 deys from the date of confimation of sale, falling which 1he initial
daposil of 25% shall be farleited, (B) The Saie Cerlificade will b mseed by the Authorised
Officar in fawour of the swccessiul purchasar only after recaipt of tha entire sale consideration
within the time limit stpulated hereln. (9) The successful purchaser shall bear the chargeaifoes
pavable lor canvevance, such as slamg duly, recstealion e edc, as applicable wnder b,
{18) Tha succasshd biddar should pay the stlutary duas {lawhul housa tax, alectricily charges
and ather dues), TOE, GET i any, dus to Govemment, Gowemment Underiaking and) local bodies.
(11} The Aulhcrised Oficer shall bava all ke powers 1o scoknl o reject Te Bl ar poeslpane
or cangal (he sala without assigning any reason whatsoewer,

Place: Kumbakonam, Dabe: 28-04-2021 Aulhorised Oficer

FORM A - PUBLIC ANNOUNCEMENT

Regd. Office : 149, T5.R, (Big) Street, Kumbakonam, Thanjawur District,
Tarnil Madu - 812 001, CIN - LES110TH1504PLCD0 26T,
Telephone No. D435-2402322, Fax - 0435-2421 745, Website - waw ciltyunionbank, com

TAMIL NADU PUBLIC

PUBLIC NOTICE

On behalf of our clients, we are investigating the title of Virgo Realtors
Private Limited {“Virgo™) to the immovable properties described in the
Schedule below (collectively “Schedule Property™). We are informed

{Undar Raguiation & of the lnzaheancy and Banknsptcy Board of [ndia [fnsakvancy Aesofution
Frocess for Corporate Persons! Ragulatians, 2016
FOR THE ATTENTION OF THE CREDITORS OF KIRAN GLOBAL CHEM LIMITED
_RELEVANT PARTICULARS

TS ey
SERVICE COMMISSION

List of Register Numbers of the Candidates who have

NLC India Limited

been admitted provisionally to Oral Test for the _1___.f':l§_n_15 of the Corporate Debtor | KIRAN GLOBAL CHEM LIMITED that Virgo purchased the Schedule Property in 2016 from Virgo Reqd Ire: 'I' :::’"E,F? ‘;:::r:':'lf:"'r,';{I.II;TEIF:;W"".:i;.u nai- 600 010
following post is hosted in the Commission’s web-site 2. | Date of Incosporation of the faeh Agpril 2002 Properties Private Limited and presently mortgaged with M/s. L&T "I:;r:l'm.,.::r;""_'r:_: G D AR AHE, T i b

Carporate Debtor

http://www.tnpsc.gov.in: 13, | Authority unter which Corporate | ROC - PONDICHERRY H"*"“':_‘-‘ L“'_'”"-“E{ Lender™). _ CIN Mo.; L33030TN1956GOI00350T, V
S ) ; Debitor is Incorparated | Registerad Ouwr client intends to purchase the Schedule Property from Virgo. In PUBLIC NOTICE
. Name of the Posts a?e ot 3 | Comporate Identity Mo/ Livied | UZ4235PY2002PLOO00G 18 this regard, any person/s having objection’s to the mentioned SCHEDULE
No. Examination Liability Identdication No. of transaction or any person's claiming to have any manner of right, title, | | {To be published in pursuance of Clause (6) of Requlation 3)

1. [Motor Vehicle Inspector, Grade-ll In
the Tamil Nadu Transport Subordinate

Corparate Dehtor
Addrass of the Regstared Office
ard Principal Office {if any| of

interest, claim or demand in relation to Virgo and/or the Schedule
Property or any part thereof, may lodge his'hertheir statement/s,
objection/s and'or claim/s in wrting, along with documentary

Mame of the Company . NLC India Limited

.3, Na. 37, Negeire Road, LF.Fatimam, (Registered Office Address) : 135 EVR Periyar High Road,

Karaikal, Pondicherry - 611002, India

10.06.2018 3

Service (2013-2018) FN & AN o Kilpauk , Chennai - 600 010
rpovata Debitor e e ; i ; el 2 tilat i P : ’ e '
(List for Oral Test) [T [ Insohvency Commencement date | Z7th Agri, 2071 ‘f_““_j_‘“'r“‘t ‘“h"'_”F:f‘“_" 'j,'wL‘]J.f; ‘;*.”E' ”‘E‘ I“.“_"""".’%{‘“F* ‘I'*'_"“‘;'_]S_‘:‘"}'-‘““]' ( www.nlcindia.in : e-mail : commercial@nlcindia.in )
Chennai - 600 003 || inrespact of Corporate Deltar HAYE IO LIE M0k ST IAnHCADIGH O B DRet, T Ahe BUCenoc ol any 1. The applicant above-named has made an application before

penuine and’or rightful objections and/or claims, our clients will
proceed to complete the proposed transaction and we will issue our
opinion on title in respect of the Schedule Property without reference to
any such right, interest, claim etc. and the same, 1f any, will be

1. | Estimated Date of Closure of | 24th Octabar, 2021
Insohvency Hesclution Process
Mams and the Registraticn Mumber | Thanseai RBamachandran Ravichandran

of the Inselvency Professional acting | IBELIPA-D0ZAP-MBI241 200 7-201 BA1 0692

the Central Electricity Regulatory Commission, New Delhi for
determination of tariff for NEYVELI NEW THERMAL POWER
STATION (2 X 500 MW for the period from CoD of Unit |
(28.12.2019) and Station (10.02.2021) to 31-03-2024,

Dated : 28.04.2021
DIPR/ 402 /Display/2021

Controller of Examinations| [j

{__{ as Irterim Reschution Protessional | | |considered consciously waived and abandoned forever. i : - :
STATE BANK OF INDIA  (RAGPL - OMR), New No4/852 & 48528, 9. | Address and Email of the Iintenm | G3, Block 1l, Shivani Apartments, 40, East Coast 5 ‘ : Z.  Thebeneficiaries of the generating station are:
3rd Floor, Ragy Gandhi Salai, Perungudi, Resolution Procassionsl as Road, Thiruvanmiyur, Chennai - 500041 SCHEDULE a) TAMIL MADU GENERATIOM AND DISTRIBUTION

Relad Aseats Comien] Processing Centee Chennas 600 096. Ph: 2454 4981

- | Registered with the Board trrgvichandrani@yahao.com: _ All those pieces and parcels of lands wotally admeasunng | Acre 26.5 COMPANY LTD., ( TANGEDCO) , CHENNAI
E-AUCTION SALE NOTICE 110, | Address and Email ta be used for | G3, Block II, Shivant Apartmants, 20, East Coast Cents (equivalent to 35,000 square feet) comprised in Survey MNos. bj Bangalore Electricity Supply ﬂﬂ?‘l‘lpﬂl‘l}' (BESCOM), Mangalare
MName of the Borrower : Mrs.Jhansi Rani M correspandence with the Imerim | Boad, [hinvanmiyur, Ghenrai - 600041 I8/2B1A, IR2B2, 2 1 ALA, 2224 222B and 22/2C, abutting 200 Ft. :

Electricity Supply Company (MESCOM), Gulbarga Electricity

".I"Ea-".1il'.‘!t; Registration Mo, : TH 1_D.ﬂ|R-4'§?1 _ | | . Reselution Fmr:EE:-’.!Dn.ﬁl . 'H_'ﬁﬂull.“.hﬁll.:lr[ll.’s.c'illlﬁlll £ h:TMFlD Road, E“H‘i lam bﬂkklmﬂ Viﬂilj_l.l.‘. Till'l'llbﬂﬂ'lﬂ'l Taluk. Supply Company (GESCOM), Hubli Electricity Supply
Make | Model Mahindra Scorpio 56p 2.2 MEAWKZW 111, | Last date for Submission of Claims | 11th May, 2021 Chengalpattu District, together with the unfinished building structures Company (HESCOM) and Chamundeeswari Electricity Supply
RESERVE PRICE:Rs.3,75,000/- (5T & 13% appiicabla) EMD:Rs 37 500U- 12 Eli“‘*“'_;sq'“;-'“"{--“:f" ':h'j"!_:::' NIL constructed thereon comprising of 12 floors and having bualt-up area of Company (CESCO) represented by POWER COMPANY OF
T FSA TT;:SI:E";“ '-;;"E::':"If;ﬁ"“: around 1.56,000 square feet or thereabouts, presently known as KARNATAKA LTD (PCKL) BANGALORE
y tha Imenm b Prg Bty R R, ey sl Ly

Date and time of 17.05.2021 - 11.00 a.m. to 12.00 Noon; T Nanies i Westhncy Profssionas [T :r[ll-“]qq-!ll. Square S-HIJ-J..[Ld. "n:'- ithin .ﬂ:l:E_ Repistration Dustrict of 5-;:!uth c) KERALA STATE ELECTRICITY BOARD LIMITED (KSEBL),
& - Auction Whth autn time extension of fve minciss each bl sale |s completed R e Chennai and Sub-Registration Distnict of Pallavaram as detailed THIRUVANANTHAPURAM

S e Submission of EMD through “DEMAND DRAFT” in Repressntative of Creditors in 2 below: dPUDUCHERRY ELECTRICITY DEPARTMENT,

favour of State Bank of Indla. class {Three namas for sach class) E;I :illrw!r Extisl Rl arios PUDUCHERRY
- 14. | (g} Redevant Forme: and a) WabBnk: hittp:!hbi,gov.inhomedownloads R - . MR T
Bid Multiplier Rs. 2,004/ . : acre | comls Easi by sl by Norih by Roulh by &) Eastern Distribution Company Lid of AF [APEDCL) AND AP
i . T Bt s s A | P e s e 96 Mk T [TWRTA] | 0 | Sumey Nunbor | Eviting 0 et | Exising 20 ot | Sumey N Western Distribution Company Ltd (APWDCL) represented by
----- W% BrE 1 at: 1K 182 Trequi w oad | IIATATI
mapectin g T isin el iom 110G 3.5, 109,00 p1s. o | s et e ha 1) { s || E ANDHRA PRADESH POWER COORDINATING
Silinlesion Of ik 15.05.2021 upto 05.00 pm WORGH. I Hnfeny gnitw. M. tha. Natsgom, Cangany: LIk ¥ drc 1o 201 | - | 56 | Survey Namber | Survey Number | Existing 100 fodt | Survey Nember COMMITTEE (APPCC), APTRANSCO, VIJAYAWADA AP and
application with EMD T ’ pommencement of a corporate insolvency resolutsan process of the Kiren Global Chams | 17, 30 enid 31 LHZH1A. MR Bivad a3, fl TS Southem Disuibulhl:'nn Company II_’[{I (TSSDCL) 1EI'II:| IS
PR . L L] 3 Surcy hMamber | Survey Mumber | Survey Mimier Survey Manber
Forfurther details regarding inspection of property / e-Auction, the intending bidders | | Smited on Apal 27, 2021 . 23C 221A1A IRZBIA. | 220B and 2220 istributi
FEQIEI ilaia i rt!ll : e The creditors of Kiran Global Chems Lirmibed ane hereby called upon 1o sufirmit their claims | 4 127K - 7 Survey Wumber | Survey Mumber | Burvey Mumber | Survey Bamber Naitiam DEbton Com sl ot {TSNDELJ fEFl'l'E'SEﬂtE.'d b}"
may contact The Chief Manager, State Bank of India, RACPC, OMR, 41952 & i it i o ki T Wi R A6 B ki w3 bhithod e ksl sk T ileza | BAC a1 A LA SV i TELANGANA POWER  COORDINATING COMMITTEE
“Em, 3rd Floor, Hﬂ-w Gandhi $ﬂ|ﬂi. Fﬂunglﬂji. Chennai-600 096 d'.ﬂ'inﬂ mentll:luneda-gain-at antry No 1|:|a1llf P I | 4 1200 Survew Mumber | Survey Number | Survey Nomber | Survey Mamber iTEFIGC-}. TSTRANSCO, HYDERABAD, TELAMGAMA,
| A 23 222Amd 278, | 1AZBIA. 2411 . ; ; :
office hours, Ph: 2454 2991 {Ul' Ramson HEEEI"U'EF}" .A.QE'I'IE]"'“FM-EDH - The financial creditors shall submit their claims with prood by electranic means paly, Al other | fo | IEARAL - | KIS _h!-_-'u:-u.-.u h'._::_:l:n f-'-m-.-:;_.h Mt :iu:::.-:. Witk :':|||.|.-::. :xi_..-l:u 3, {:&paﬂlt}" of ge.ner-ﬁtlﬁg station | 1{:[:'0 MW {2 x 500 MW }
97879677 and or the Bank's approved service provider Mis. e-procurement | | ereditors may saibmit the claims with peoofn persan, by past of by electranic means v e, ;”:nl:u =L A Lt 4. Approved capital cost of } Original ¥ 5,90,711 Lakh
Technologies Ltd, Mr.Bharathi or through sbi.auctiontiger.net,| |A hnanclcraddar belonging to a class,as isted against the antry No.12, shall mdicate s | B rm 93001 Abhilash Pillai e P e e o i
P ! ¥l chaice of authorizad rapresentative from among the three insohbvency professionals listed | e AR : A s, = i - 3. Authority which has approved } Govi. of India/

fasupport@auctiontiger.net, tamilnadu@auctiontiger.net. against entry No. 1310 act as authorized représentative of the class [Nl in Farm CA. For M/s. Cyril Amarchand Mangaldas the Capital Cos! Board of Directors af NLCIL

Advocates and Solicitors,
Falcon Tower, 3rd Floor, Brunton Road,

Authoriged Officer
State Bank of India, RACPC-OME, Chennai,

Place ; Chennai

biaté S 50EH Subimigsion of fatee or mesleading proods of ciaim shall attract penalties
are o Lo,

6. Date of Commercial Operation (COD) Details :

THARUVAI RAMACHANDRAN RAVICHANDRAN - Interim Resolution Prafessional | l:'_'“p_-;,ig Park La wiollt, Victoria Ln_‘!_.l._:,ut Euﬂgmurul MMTES Unit | Unit il
= Date : 27,04/2021 IBBIIPA-00Z1P-NODZ41/2017-2018/106892 | Kamataka 560025 En:hedule:d date ::-fl Juina- 2018 Dec - 2015
P ——— !I'FHE%'-{IEE ?IEII_'ITHEEP | Place : Chennai In the matter of KIRAN GLOBAL CHEM LIMITED | Ph: +91 80 67922000, +91 R0 41124950 commaercial operation
GOING ) winsTon CluBcHiLL Revised (Anticipated) Oct - 2018 Dec - 2018
Actual date of
Commercial operation 28.12.2019 10.02.2021

RAJIV GANDHI NATIONAL AVIATION UNIVERSITY

PERIYAR UNIVERSITY
{(NAAC A Grade - State University - NIRF Rank 83- ARIIA Rank-4)
SALEM — 838 011, Tamil Madu

7. Capital cost on the date of commercial operation: T 7,898,078 Lakh
8. Details of tariff :

(A Central University under Ministry of Civil Aviation, Govt. of India)
Capacity Charge and Energy charge

ADMISSION NOTIFICATION - 2021 - 20 Established by an Act of Parliament in 2013 :
(Advt No: PUIPROI165(2021) - Particulars | 201920 | 2020-21 | 2020-21 | agpq.32 | 202223 | 202324
Awliuﬂm* AR Iﬂ'i'".d In..l ﬂmiiilﬂ'ﬁ inlo thi rn“n,l.ln'ng ngrﬂm.s Ath NO. RG NAU/51 56/1 /ADM I N/1 52 28 Aprll 2021 A I FI d 1”“““” ﬁ.ll'llt I] [Etlﬂh'uﬂ]
ADMISSION BY ENTRANCE TEST T,
1. M.A. Tamil 13 M.Sc. Food Sclence Technology and Nutrition EM PLOYM ENT NOTI FICATION Cost ised B8, 747 B7) 68,000.27| 138 483 831140.153.09 146, 706.86) 149,517 96
2. M.A. English 14. M.Sc. Applied Geology ) . . {prnsisad)
3. M.A. Economics 15, Mastar of Library and Information Science (M.Lib.1.Sc) Advertisements for appointment to the post of Vice Chancellor and % in Lakh
sl A A M Finance Officer in Rajiv Gandhi National Aviation University, Fursatganj, E | | | PR | B | R | R
Mass Communication 18. M.Sc. Physics Amethi, Uttar Pradesh.
6. M.A. Sociology 18. M.Sc. Applied Psychology L. . ) . 9. Note : a) NLCIL is publishing the application in terms of clause (6)
7. M.Sc. Biochemistry 20. MSc.Zoology Applications in the prescribed format complete in all respects should be sent of Regulation 3 of CERC (Procedure for making application for
G Nisc Botmg T 9%, NLBc. Enerdy Science. E' by Registered / Speed post to “Rajiv Gandhi National Aviation University ﬂetﬁfmi;";tim Iﬂft.Taﬁfng:blimtim of application and other related
10. M.Sc. Chemistry 23. M.Sc. Statistics : : ) " C g matters) Regulations ;
11, M.Sc. Computer Sclence 24, M.Sc. Clinlcal Nutrition and Dietetics (RGNAU)’ Fursatganj' Amethl’ Uttar Pradesh - 229302". The appllcatlons anng b} Energy charges mentioned above are provisional and which are

12, M.Sc. Environmental Sclence 25, M.Com. 26, M.Ed.

| AICTE Approved Programmes :| 1 M.C.A. 2 M.B.A. 3. M.Tech. (Energy Technology)
DIRECT ADMISSION

| Industry - Academia Collaborative Programmes :| | B.Voc Programmes : |

1. M.5c. Data Scienca (in Association with Boston) 1. Food Science and Mutrition
Z. B.\Voc (ARVR) (in association with Scopik) 2. Textiles and Apparel Design

[Fiw‘ Year Integrated Programmes: 3. Digital Marketing

1. M_A_ Journalism and [ Diploma Programmes : ]
Mass Communication (Electronic Media) 1. Health Science Management

2. M.Se¢. Envirenmental Sclence 2. Accountancy and Taxation
[ Certificate Programme :| 1 Quality Control

with prescribed fee, self-attested photocopies of all educational certificates
and experience certificates must reach the University latest by 1700 hrs. on
28 May 2021.

2. The details of the above posts, with regard to the age limit, essential
qualification and experience etc. along with prescribed format for application,
are available in the website of Rajiv Gandhi National Aviation University
(www.rgnau.ac.in). Corrigendum, if any, shall be published only on RGNAU
website. Please refer to the website from time to time.

Vice Chancellor,

subject to input price notification issued by Central Electricity
Regulalory Commission (Terms and Conditions of Tarifl) (Second
Amendment) Regulations, 2021 for the control period of 2019-24.

c) Acopy of the application made for determination of tariff is posted
an the website www. nlcindia.in

10. The suggestions and objections, if any, on the proposals for
determination of tariff contained in the application be filed by any
person, including the beneficiary before the Secretary, Central
Electricity Regulatory Commission 3° & 4 Floor, Chanderiok
Building, 36, Janpath, New Delhi-110 001, with a copy to the
applicant within 30 days of publication of this notice.

Shudents seeking admission can apply only hrough ankrg® by leaging PG Carlficatal . . . . . . Place : Chennai -10 Chief General Manager / Commercial
eria the University Webshe www.periyaruniversity.ac.in. and |Programmes/| MCAJ | o b | “pigloma davp 03110/11/0001/2122 Rajlv Gandhi National Aviation Unlver5|ty. Date : 22.04.2021 NLC India Ltd.

the nexcessary faa must be paid firough orline only. Dale of Enfrance| M-Tech& | MEd. Prosgramemes PUBLIC SECTOR IS YOURS : HELP IT TO HELP YO

Tast @ any will be intimated through mailSS anly. The last date .t SECTO U - U

for submisskon of complated online application form: 31.05.2021 | Re.3007- | Rs.500) | Rs.T50i- |  Rs.100-

*Print ol of the Hliad-dn ordine apgicatian along wish the afested copies of mark statements and requisie cattificatas should
be =ent ta the: Depariments concemned within 19 days from the dade of orline submission ar withen fe last dale presaibed
by the University whichswer is earier. Thosa candidales who ane unable o submit tha applicsiion anfne can contact the
Public Relalions Ofice of Pesivar Unhersly Tor assislance lor submilling the applealion
Application fea & wanmd far SCISCHAIET! Differanity abled candidales for ane Programme ooy
Date : 2804008 Place ; Salem - E38 011 CAPR 1 404 | DISPLAY § 2034

epapel : new“nexpress.}m
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FORM A - PUBLIC ANNOUNCEMENT
[Under Regulation B of the Insodvency and Bankrupécy Board of ndia (Insoivency Resalution
Process for Corporate Parsons| Aegulations, J016)
FOR THE ATTENTION OF THE CREDITORS OF KIRAN GLOBAL CHEM LIMITED

RELEVANT PARTICULARS
1. | Mamna of tha Corporate Oebtor | KIRAN GLOBAL CHEM LIMITED
2. | Date of In:.-urpuralmn of the 05th April 2002

Comparate Debtar

3. | Aathority under which Corporate | ROC - PONOICHERRY

Deddrtar is Inconporated [ Aegistered

4, | Corporate Identity Mo, / Limited 242 5PY F00ZPLCOMET 8
Liability kdentification Mo, of

Corporate Debtar

f.5 Mo 37, Nagere Road, TR Pattinam,
Karaikal, Pondeciserry = 611002, India

5. | Address of the Registered Office
and Principal Office (if amy] of
Caorpaorate Dabdor

6. | Insolvency Commencemeant date
in respect of Corporate Debdor

F7th Aprd, 2021

7. | Estimated Date of Closura of
Insalvancy Resalutsan Process

Zath October, 2021

Thamvai Ramachandran Ravichandran
IBBLPA-O02AP-NODZE1, 201 7-201 &1 0652

8. | Name and the Registration Murmber
of the knsoheency Professional acting
as Interim Resolution Prodessional

9. | Addrezs and Email of tha Interim
Hesolution Procassional as
Riegistened with thi Bosrd

G3. Block I, Shivani Apertmants, 40, East Coast
Hoad, Thirwsanemnur, Chapnai - G00041
trraechandraniyahieo. com
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10, | Address and Email 1o be used for
camespondence with the Infernim
Aesalution Processionsl

3, Block [, Shivani Apartmeants, 40, East Coast
Hoad, Thiruvanmiyur, Chennai - GH0041
kiranglobafcapi gmael. com

1. | Last date for Subsmissson of Caims | 17th May, 2031
12, | Classes of Creditars, i any, under Causeh) | MIL

of suzeection [GA) of Secsion 21, asterained

by e |nieom Riascletion Profassiom
13, | Names of Insobrncy Professionats | NIL

ilentified fo act &5 Authorged
Represemtative of Creditors in a
class (Three names for each class)

v

usmfiulleir Guwd | LHB Sul ip s@ndmre FIAT
FurdEsrs Subuiee Wslsdr slam
i consisting of L dmnofl Sofp
Soiaur  RCF Drg.Mo, LW0S102 mbug-Hug -
08 ronmefitmes, 2, Gemsrof ma
QL @BuF RCF Drg, Mo lWis10d misgfug -
04 oemeefites. 3 Oesdrofl Saomd
S iduE ACF Drg Mo LW0S100 sullgSug -
012 ererrefidems, 4. Yaw SL10UF RCF Dag Mo,
Lwostos miuffug - 04 aenefidan, -
T 25 Gl mar

glusiydall sothifiés sacd gprin
byl Geib 18,05, 2021 - 14,30 usesfl

I4. | |&] Relevant Farms: sl
(b} Deetails of Authonzed
fapresemtatnes are avaiable at

al Weblink: Mipibhi govinheme'downloats
b} Plysical Address: Same as above in
Paint No.10

Motice is hereby given that the Mational Company Law Tribunal has orderad tha
cormmencement of a corporate insolvency resalulion process of the Kiran Glabal Chims
Limitad on April 27, 202 1.

The craditars of Kiran Global Chams Limited are hareby called upon (o submit their clasms
wilth proof on or hefore 11th May, 2021 ta tha interim resalution professional at the address
rmanfionad against entry Mo, 10,

The firanelal ereditors shall subsmit their claims wath proaf by electronic means anby, All other
creditars may subrmit the claims with proal in persen, by pest o by electronic means,

A fimancial creditor balonging to & class,as kstad agadnst the entry Mo. 12, shall indicate its
choice of authorized representative from among tha threa inscévency professionals listed
againstentey Mo, 13 toact a5 authorzed representative of the class [Mil] o Foorm CA,
Submissian of false or misheading proafs of clasm shall atiract penalties,

THARUWAI RAMACHANDRAN RAVICHANDRAN - Interim Resolution Professional
Date : 27042021 IBBLPA-DDZIP-NO0241/201 7-2018/1 0692
Place : Chennai In the matter of KIRAN GLOBAL CHEM LIMITED
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